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Auction by DDA of Naaz, Milan, Deep
and Payal Cinema sites

10838. DR. A.U. AZMI : Will the Mini-
ster of WORKS AND HOUSING be pleas-
ed to state :

(a) whether Naaz, Milan, Deep and
Payal Cinema sites were disposed of by
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DDA by auction on annual rental basis
without premium and without obtaining the
proper sanction of the competent authority
instead of auctioning the sites ;

(b) if so, what were the circumstances in
which these cinema sites were given on
annual rent ;

(c) have investigations been carried out
into the irregularities to pinpoint thc res-
ponsibility if so, what are the details of the
officials found guilty and action taken against
them ; and

(d) how much money is outstanding
against these cinema houses ; since when the
steps taken to recover the same ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI MOHAMMED USMAN ARIF) :
(a) to (d). The information is being col-

lected and will be laid on the Table of the
Sabha.

Import of wheat

10839. SHRI B.D. SINGH : Will the

Minister of FOOD AND CIVIL SUPPLIES
be pleased to state :

(a) whether Government
import wheat for
year ;

propose to
the third consecutive

(b) if so, the quantity and the value of
wheat proposed to be imported ;

(ci1 the anticipated shortfall in the esti-

maled production of wheat in the country ;
and

(d) the impact of import of wheat on the
price structure ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL SUP-
PLIES (SHRI BHAGWAT JHA AZAD) :
(a) and (b). At present there is no proposal
with the Government to import wheat.

(¢) According to preliminary assessment
the production of wheat during 1982-83 is
expected to be about 40 million tonnes.
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(d) One of the objects of import is to
keep domestic prices stable.

N.E. Regional Marketing Corporation

10840. SHRI AJOY BISWAS : Will the
Minister of FOOD AND CIVIL SUPPLIES
be pleased to state :

(2) whether North Eastern Regional
Marketing Corporation has been set up ;
and

(b) if so, what is the object of setting up
this Corporation ; and

(c) what programme this Corporation
has taken up at present to be implemented in
near future ?

THE MINISTER OF STATE OF THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHR1 BHAGWAT JHA
AZAD) : (a) and (b). The North Eastern
Regional Agricultural Marketing Corpora~
tion has been set up recently with the object
of providing facilities for the marketing and
processing of fruits and vegetables available
in the north-eastern region and thereby held
in the economic development of that area.

(c) The company is in the process of
building up its organisational infrastructure
and proposes to take up procurement and
marketing of pineapple, orange and ginger in
the current year.

Unauthorised slanghter houses and selling
of meat of good quaiity

10841. DR. A.U. AZMI : Will the Mini-
ster of AGRICULTURE be pleased to
state :

(a) whether killing of animals within
hutments is illegal ;

(b) if so, what arc the reasons that ani-
mals are slaughtered in the hutments near
the slaughter house in Delhi :

(c) are there more such areas in Delhi or
elsewhere in the country where animals are
slaughtered at unauthorised places and if so,
what steps Government propose Lo take to
check the illegal activities ;
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(d) whether large number of buffalloes,
goats etc. which die for one reason or the
other are skined and sold as good meat with-
out caring for public health ; and

(e) if so, what steps Government propose
to ensure that such meat is not sold at all
and some system is involved whereby only
meat certified by the doctor as good for
human consumption is sold throughout the
Capital and that too under most hygenic
conditions ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) to (e).
Information is being collected and will be
placed on the Table of the House.

Post mortem and ante mortem animals
brought to slaughter

10842, DR. A.U. AZMI : Will the Mini-
ster of AGRICULTURE be pleased to
state :

(a) whether it is a fact that post mortem
and ante mortem is required to be carried on
all the animals brought to slaughter house
by the doctor but animals, young and old,
with bleeding legs and deep sores on their
bodies are passed for slaughtering ; and

(b) if so, what steps Goverenment pro-
pose to take to ensure strict observance of
the orders and to take public health care ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
YOGENDRA MAKWANA) : (a) Ante
mortem and post mortem examination is
required to be carried out on all the animals
brought to slaughter house by Veterinary
Meceat Inspectors. The animals with bleeding
legs and deep sores on their bodies cannot
be passed for slaughtering as per meat ins-
pection procedure.

(b) Slaughter Houses is a State subject.
However, the Central Government issue
nccessary instructions and guidelines from
time to time to ensure strict adherence to
meat 1nspection procedure.





